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area and further settlement of refu­
gees. If so. what is the number that 
may be settled here and what will be. 
the total quantity of land that may be* 
available?

Shri A. P. Jain; 1 do not understand
what is meant by ‘this area*. I cannot 
answer that question.

Shri K. K. Basu: May I know whe- 
the num*ber given in answer to 
part (b) of the question represents 
the number settled by Gbvernment 
agencies or also those who have been 
settled privately?

Shri A. P. Jain: Only those who have 
been settled by Government agency. 
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The Deputy Minister of Natural Re­
sources and Scientille Research (Shri 
K. D. Malaviya): (a) Government have 
no information about the views ex­
pressed by the hon. Minister for 
Information and Broadcasting at the 
Conference nor of the resolutions pass­
ed there as no copy of these has been 
re ce iv e d .

(b) Hindi is prescribed as a compul­
sory subject in the final examination 
for the Indian Administrative SetVice 
and the Indian Police Service Probation­
ers. It is not included for other exami­
nations conducted by the Union Pub­
lic Service Commission.

<c) It is not possible to decide the 
question at this stage. It is. however, 
the policy of the Government that

•step by step we should move towards 
this goal.
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S^ri p. T. Chacho; Are Government 
aware that this premature insistence 
on Hindi examinations for recruitment 
to public service is a calculated at­
tempt to eliminate non-liindi speaking 
people from the public services?

Mr. Depnty-Speaker: Hon. Members 
ought not to cast any aspersions. Thtcre 
is no good attributing motives. The 
amended question may be answered.
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Whether it has got a deleterious effect 
upon those peop\e of the country here 
who would like to appear and do not 
have that as their mother tongue?

The Minister of Defence Or^nisa- 
iion (Shri TyarD: It is for the hon. 
Minister to reply.

SCiti K. D. Malaviya: I have already 
stated that any premature step in this 
direction can be looked upon as an 
indiscriminate step against those 
whose mother tongue is not Hindi, 
but I do not accept the insinuation of 
Mr. Chacko.

Shri N. Sreekantan Nalr: Will Gov 
ernment give an assurance that federal 
officers who do not pass a test in the 
local languages will not be appointed 
to these regions?

Mr. Deputy-Speaker: We are going 
from one thing to another., Hon. Mem­
bers ought not to ask for assurances 
on the floor of this House.

Shri T. N. Singh: Is it true that in 
the ICS examination of the old days, 
Hindi was one of the compulsory sub­
jects?

Shri K. D. Malaviya: It was not a
compulsory subject but knowledge of 
Hindi was put as one of the qualify­
ing tests.
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Dr. Suresh Chandra; Is it a fact 
that Ministers in the Centre and in the 
States have expressed divergent views 
on the introduction of Hindi?

Shri K. D. Malaviya: We hold a com­
mon view on this matter.

Shri Achuthan: Am I to understand 
that for people appearing for IAS and 
IPS examination, an elementary or 
advance knowledge of Hindi is neces­
sary?

Shri K. D. Malaviya: Hindi is one 
of the subjects in the syllabus where 
it is seen that they get qualifying 
knowledge i.e. that they get such know­
ledge which makes them fit for under­
standing easy and simple Hindi.
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Mr. Deputy-Speaker: We are going 

from one thing to another,
Sardar A. S. Saigal: He answered it, 

Sir. ^

Mr. Deputy-Speaker: If a Minister 
wants to satisfy an hon. Member, if he 
is not satisfied, by giving some more 
information, that ought not to be 
made the basis for going away from 
the main point.

Shri M. L. Dwivedi: Supplement-
aries are asked for this purpose only.

Mr. DeiMity-Speaker: Not hidden î  
the bands and spnmf at the Ministers.

Shri V. P. Nayar: In View of the 
fact that Hindi is to be a compulsory 
subject for Union Public Service Com­
mission's Examinations and its conse­
quent possible discrimination, may I 
know whether Government will take 
any steps to value papers in the case 
of persons who appear from non-Hindi 
speaking areas with some sort of leni­
ency?

Mr. Depaty-Speaker: This is a sug­
gestion for action.

Shri K. D. Malaviya: Hindi is not a 
compulsory subject for the combined 
tests; no question of leniency arises 
therefore.

Mr. Deputy-Speaker: Next question.
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SCiri S. V. Ramaswamy: What is the 
proportion of marks?

Mr. Depaty^Speaker: I have gone
over to the other question.

O p iu m  Sm u g g lin g

*1156. Dr. Ram Snbhaa SlAgh: WiU
the Minister of Finance be pleased to 
state:

(a) whether it is a fact that opium- 
smuggling has enormously increased 
during the recent months;

(b) the total quantity of contraband 
opium seized by Customs officials 
during the latter half of the year
1952-63; and

(c) whether any action has been 
taken by Government to prevent 
opium-smuggling?

The Deputy Minister of Finance
(SLiri A. C. Guha); (a) No, Sir. It is 
not a fact that opium smuggling has 
increased; on the other hand it is on 
the decline.

(b) The quantity of contraband 
opium seized during the latter half of 
the year 1952-53, that is, from October,
1952 to date, by the Customs authori­
ties who are concerned only with 
smuggling from and to foreign desti­
nations, is 6 maunds 7 seers 39 tolas.

(c) Inter-State smuggling is a mat­
ter for tlTe State Excise authorities. 
Customs Officers at ports are always 
vigilant to intercept illegal exports. 
The following measures have been 
taken to prevent smuggling; .
' (i) Information in regard to in­

ternational smuggling of opium is 
collected by the Narcotics Intelli­
gence Bureau of the Office of the  ̂
Narcotics Commiaiioners thtough 
it's own agents, and placed at the 

ndisposal of the various Coll^tora 
of Customs for taking effective' 
action.

(ii) Direct mutual exchange of 
information regarding such smug­
gling activities between Customs 
authorities in India and correspon­
ding authorities in foreign ^count­
ries has been permitted to a^^ble. 
prompt measures being taken to 
prevent smuggling.

(iii) Special intelligence sections
exist in Custom Houses for dealing 
with offences relating to danger­
ous drugs. , , . ‘ ....

(iv) Information is collected of 
all attempts at smuggling. A close 
study is continuously made of the

modus operandi of the various

attempts to smuggle opium, so as 
to devise measures to counteract 
the activities of smugglers. Re­
wards are paid to those giving re­
liable information leading to 
seizures of opium.
Dr. Ram Subbag Singfa: May 1 know 

the foreign destinations which the 
hon. Minister referred to?

SCiri A. €. Guha: Opium is rather 
smuggled out of India more than it is 
smuggled inside India. The sources or 
the destinations are neighbouring 
countries like Iran, Turkey, and on 
this side, Burma, Indo-China and also 
Pakistan.

Dr. Ram Subbag Singb: How many 
persons have been detected' for this 
smuggling?

Sbri A. C. Guha: I have given the 
numbei; of cases detected, the number 
of persons must have been more or 
less the same. '

Sbri Kasliwal: May 1 know whether 
one of the specialised agencies of the 
UNO has recommended the complete 
banning of opium cultivation?

Sbri A. C. Guba: I wquld like to 
have notice.

Sbri Nana^as: May I know whether 
there is any separate department to 
deal with the smuggling of opium be­
sides the customs officials?

Sbri A. C. Guba: I think so. I have 
already referred to the special intelli­
gence sections in the Customs houses.

Sbri T. N. Singb: The figures of
smuggling relate only to the sea cus­
toms or do they relate lo Nepal?

Sbri A. €.' Guba: Inter-State smuggl­
ing is not included here. Only smuggl­
ing from br to outside India.

Sbri T. N, Sinfb: Nepal is a foreign
country.

Sbri A. C. Guba: Inland smuggling 
is included in this but not inter-State.

Sbri Punnoosc: It is said that some 
of the officers have the advantage, of 
studying the modus operandi. I want 
to know whether those officers prac­
tise smuggling in an exper^ way?

Sbri A. C. Guha: L have no informa­
tion. •
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•116*. Shriawtl Bena Ch^vartty:
(a) Will tn* Minister of Natural 
Itin m  and bj
pleased to state what are the important




